
"-----

THE CENTRAL ADMINISTRATIVE TRIBUNAL 
. . . JAIPUR.BENCH, JAIP·UR . 

Applicant(s) 

Advocate for Applicant (s) 

NOTES OF THE REGISTRY 

ORDER SHEET 
APPLICATION NO.: ---------

10.05.2007 
Q_t\. 143/2007 

Respondent (s) 

Advocate for Respondent (s) 

ORDERS OF THE TRIBUNAL 

Present : Mr. Amit Nath I\fathur~ counsel for the applicant. 

Tiiis case has been .liSted before the Deputy Registrar due to 
non-availability of Division Bench. Be listed before the Hon'ble 
Bench on 24.:05.2007. 

OA.No.143/2007. 

24.05.2007. 

Mr. Amit Nath Mathur·counse1 for the app1icant. 

Heard. Learned Counse1 for the app1icants 
seek penn:Lssion to. withdraw the OA with a 1iberty 
to fi1e fresh · OA. Accordingl.y the · OA stands· 
dismissed as withdrawn. App1icant is at 1i.berty 
to fi.1e fresh OA. 
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